
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Thursday the 05th day of October 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

  
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and 

        Hon’ble Mrs. Shreesha Merla, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 333/2023 

 

Vemuri Ravi Kumar 
Vs 

Abhinav Akkinapally 

Erstwhile IRP,  

Bhrigu Infra Pvt. Ltd. 

CIRP 
 

Dr. Uma Shankar 
Gollapudi 

 

2 Comp App (AT) (CH) 

(Ins) No. 334/2023 

For Stay 

IA No. 1013/2023 

Delay in refiling 

IA No. 1012/2023 
For Condone Delay 

IA No. 1011/2023 

 

G. Subramanian 

Vs 

CA R Shanmuggam & 

3 Ors. 

 

Mr. Praveen Purohit  

3 Comp App (AT) (CH) 

(Ins) No. 336/2023 

For Stay 
IA No. 1018/2023 

Meridian Educational 

Society  

Vs  
Butta Infrastructure 

Pvt. Ltd.  
 

Mr. Avinash 

Krishnan Ravi 

 

 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4 Comp App (AT) (CH) 

(Ins) No. 215/2021  
For Stay    

IA No. 433/2021    

For Direction    

IA No. 686/2022    

For Adv. Hg.   

IA No. 434/2021 & 
746/2022    

To Adv. Hg.    

IA No. 328/2023  

For Clarification  

IA No. 963/2023 

Amlika Mercantile 

Private Ltd.    
Vs.    

Keytrade AG & 2 Ors 

M/s Leela & Co 

Mr. G 
Balasubramanian 

Mr. Bharadwaja 

Ramasubramania 
m - R1    

Mrs. Mummaneni 

Vazra Laxmi- R3 

 

 



 
 

For Directions 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

5 IA No. 894/2023 

(Adv. Hg.) 
in 

Comp App (AT) (CH) 

(Ins) No. 151/2023  

For Stay    

IA No. 501 & 

743/2023 
For Urgent Hearing 

IA No. 744/2023 

 

Dreamz Sneh Project 

Allottees Welfare 
Association 

Vs 

Dreamz Infra India 

Limited & Anr. 

Mr. T Ravichandran Mr. Abhishek 

Bagga- R1 
Ms. P. Chitra 

Nirmala- R2 

6 IA No. 999/2023 

(Adv. Hg.)  

in 
Comp App (AT) (CH) 

(Ins) No. 47/2023  

For Stay 

IA No. 169 & 

518/2023 

 

Ansio Industries Pvt. 

Ltd.  

Vs 
CA Mahalingam Suresh 

Kumar Liquidator Sri 

Venkat Ram Spinners 

Pvt. Ltd & 2 Ors. 

 

Mr. Kumar Anurag 

Singh 

Mr. AG 

Sathyanarayana 

7 TA (AT) No. 101/2022 
(CA (AT) (Ins) No. 

456/2020) 

Green Land 
Vs 

Ebaco India Pvt. Ltd. 

 

 

Mr. Gaurav Goel  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

8 Comp App (AT) (CH) 
(Ins) No. 9/2021    

For Exemption    

IA No. 26/2021    

For Additional Docs.    

IA No. 485/2021    
For Urgent Hearing   

IA No.83/2022    

For Direction    

IA No. 1017/2022  

To implead  

IA No. 966/2023 
 

Ashok Sachdev    
Vs.    

Call Express 

Construction (India) 

Private Limited 

Mr. Alishan Naqvee Mr. Arjun Suresh 

 

 

 

 

 

 



 
 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

9 Comp App (AT) (CH) 

(Ins) No. 311/2023  

 

Govt. of Tamil Nadu, 

Commercial Taxes and 
Registration Dept. Rep 

by Deputy 

Commissioner   

Vs  

S. Rajendran, RP of 

Empee Distilleries & 2 
Ors. 

 

Mr. B Vijay  

10 Comp App (AT) (CH) 

(Ins) No. 166/2023   
IA No. 540 & 

541/2023 

Anirudh Agro Farms 

Limited Rep by its 
Director Mr. 

Kondareddy Ravinder 

Reddy   

Vs  

Dr. Govindarajula 

Venkata Narasimha 
Rao RP, Viceroy Hotels 

Ltd. & Anr.    

WITH 

Ms. Deepika Murali Ms. Lakshana 

Viravalli- R1   
Mr. P Ravi Charan- 

R2 

11 Comp App (AT) (CH) 

(Ins) No. 170/2023  

IA No. 551 & 
552/2023 

Dr. Govindarajula 

Venkata Narasimha 

Rao     
WITH 

Ms. Lakshana 

Viravalli 
 

12 Comp App (AT) (CH) 

(Ins) No. 183/2023  

IA No. 584 & 

585/2023 

Asset Reconstruction 

Company (India) Ltd.  

Vs  

Dr. Govindarajula 

Venkata Narsimha Rao, 
RP for Viceroy Hotels 

Limited 

Mr. P Ravi Charan Ms. Lakshana 

Viravalli 

13 Comp App (AT) (CH) 

No. 47/2022  

For Stay  

IA No. 559/2022 

 

Aapico Hitech Public 

Company Limited  

Vs  

Sakthi Sugars Ltd. & 8 

Ors 

Mr. AS Bhargav 

Nath 
Mr. H Karthik 

Seshadri- R1 

14 Comp App (AT) (CH) 

No. 52/2023   

 

M/s. Quadrangle 

Trading Services Pvt. 

Ltd.   

Vs   
The Registrar of 

Companies Tamilnadu 

A&N Islands Chennai & 

Anr. 

Mr. R Subramanian Mr. Avinash 

Krishnan Ravi 

15 Comp App (AT) (CH) 

(Ins) No. 103/2023  

For Stay  
IA No. 373/2023  

For Exemption  

IA No. 374/2023 

Vacate the stay 

IA No. 801/2023 

A Krishna Reddy 

Suspended Managing 

Director of AKR 
Construction Ltd. 

Vs  

SREI Equipment 

Finance Ltd. & Anr. 

Mr. Avinash 

Krishnan Ravi 

Mr. Anant 

Merathia- R1  

Mr. VVSN Raju- R2 



 
 

16 Comp App (AT) (CH) 

(Ins) No. 201/2023  

For Stay  

IA No. 660/2023 
For Exemption  

IA No. 661/2023 

For Directions 

IA No. 779 & 

857/2023 
 

Earthin Projects Ltd  

Vs 

Indu Projects Ltd. & 3 

Ors. 

Mr. Kumar Anurag 

Singh 

Mr. VVSN Raju- 

R1, R2  

Mr. MV Swaroop- 

R3 
Mr. Pranava 

Charan- R4 

17 Comp App (AT) (CH) 

(Ins) No. 290/2023 

Jain Irrigation 

Systems Limited  

Vs 

Eid Parry (India) 

Limited 

 

Mr. BSV Prakash 

Kumar 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

18 TA (AT) No.247/2021 

(Comp App (AT) (Ins) 

No. 757/2020)    

To Adv. Hg.    

IA No. 71/2023   
Urgent Hearing  

 IA No. 638/2023 

 

Mr. Vijay Kumar 

Penmetsa    

Vs    

Mr. Sisir Kumar 

Appikatle & Ors       
 

 

WITH 

Mr. Abishek Anand Mr. Y. 

Suryanarayana R1 

19 Comp App (AT) (CH) 
(Ins) No.30/2022    

For Condone delay   

IA No. 58/2022    

For Exemption    

IA No. 60/2022    
For Stay    

IA No. 59/2022 

Bank of Baroda    
Vs    

Vijay Kumar Penmetsa 

& Anr    

Mr. Pankaj Vivek Mr. Abishek Anand 

20 Comp App (AT) (CH) 

No.48/2021  

For Condone Delay 

IA No. 174/2022  

To Dispense with   
IA No. 554/2021  

Leave to file   

IA No. 175/2022 

For Stay   

IA No. 553/2021 

 

Balu Sridhar & 2 Ors   

Vs   

Simpson and Company 

Ltd.      

 
 

 

 

 

WITH 

D. Peruman 

Saranyan 
Mr. AR 

Ramanathan 

21 Comp App (AT) (CH) 

No.53/2021   

For Exemption   
IA No. 612/2021   

For Stay   

IA No. 613/2021 

 

Mahendra Girdharilal 

Wadhwani & Anr   

Vs   
Simpson and Company 

Ltd.    

 

 

WITH 

Mr. Kausik 

Chatterjee 
Mr. AR 

Ramanathan 



 
 

22 Comp App (AT) (CH) 

No.60/2021 
M.A.A. Annamalai & A. 

Ulagammai & 10 Ors   

Vs   

Simpson and Company 
Ltd.  

 

WITH 

Mr. H. Karthik 

Seshadri  
Mr. AR 

Ramanathan 

23 Comp App (AT) (CH) 

No.62/2021 
M.A.A. Annamalai & A. 

Ulagammai & 10 Ors   

Vs   
Simpson and Company 

Ltd.  

   

WITH 

Mr. H. Karthik 

Seshadri  
Mr. AR 

Ramanathan 

24 Comp App (AT) (CH) 

No.10/2022   

For Exemption   
IA No.109/2022 

Dilip Kumar Jain & 7 

Ors   

Vs   
Simpson and Company 

Ltd. 

 

Mr. Kausik 

Chatterjee 
Mr. AR 

Ramanathan 

25 Comp App (AT) (CH) 
(Ins) No.156/2021  

For Condone Delay    

IA No. 315/2021    

For Urgent Hearing    

IA No. 316/2021 

 

Amit Chandrakant 
Vaishnav – Shareholder 

of Mega Food Products 

Madras Pvt Ltd.    

Vs    

MD Overseas Ltd. & 
Anr.     

 

 

WITH 

Mr. K Gaurav 
Kumar 

Mr. J. Manivannan 

26 Comp App (AT) (CH) 

(Ins) No. 286/2022   

For Stay    
IA No. 601/2022 

S Vasudevan    

Vs.    

Amit Chandrakant 
Vaishnav & Anr.   

 

WITH 

Mr. AS Arvind Mr. K Gaurav 

Kumar-R1    

Mr.  
Ramasubramania

m R2 

27 Comp App (AT) (CH) 

(Ins) No. 291/2022    

For Stay    
IA No. 611/2022 

 

 

MD Overseas Ltd.    

Vs.    

Amit Chandrakant 
Vaishnav & Anr 

 

Mr. 

Ramasubramaniam 

Raja 

Mr. K Gaurav 

Kumar, CS- R1   

Mr. Arvind AS- R2 

28 Comp App (AT) (CH) 

(Ins) No. 100/2022   

For Stay   

IA No. 229/2022   

For Directions   
IA No. 267/2022   

For Amendment   

IA No. 268/2022 

 

 

Bennet Property 

Holdings Company Ltd.   

Vs   

The Liquidator, 

Biodiversity 
Conservation (India) 

Pvt. Ltd. & Anr 

M/s Poovaya & Co M/s Link Legal 

Ms. Pooja 

Mahajan- R2 

29 Comp App (AT) (CH) 
(Ins) No. 217/2022  

For Condone Delay  

IA No. 475/2022 

 

Stressed Assets 
Stabilization Fund   

Vs   

SPISYS Limited 

Mr. Varun 
Srinivasan 

 



 
 

30 Comp App (AT) (CH) 

(Ins) No. 382/2022  

To Dispense with 

IA No. 898/2022 

Decan Mining 

Syndicate Pvt. Ltd.   

Vs   

Shivadutt Bannanje & 
Anr 

 

Mr. Ramasubrama 

niam Raja 

Mr. Anant 

Merathia- R1  

Mr. Thriyambak J 

Kannan- R2 

31 Comp App (AT) (CH) 

(Ins) No. 44/2023   

For Stay    

IA No. 158/2023 

V.V. Raghupathi Rao   

Vs    

Bank of Maharashtra & 

Anr. 
 

Mr. TVL Narasimha 

Rao 

Mr. T 

Ravichandran- R1   

32 Comp App (AT) (CH) 

(Ins) No. 59/2023   

For Stay   

IA No. 218/2023   

To dispense with   

IA No. 217/2023  
Leave to file   

IA No. 216/2023 

Urgent Hearing  

IA No. 219/2023 

 

M/s. SMS Foundation 

& Investment LLP- Rep 

by its Designated 

Partner Manish Kumar 

B Shah   

Vs   
Mr. J John Ohilvi- RP, 

M/s. Harsha Exito 

Engineering Pvt. Ltd. 

Mr. K Gaurav 

Kumar, CS 

 

33 Comp App (AT) (CH) 
(Ins) No. 78/2023   

For Condone Delay  

IA No. 283/2023   

To Dispense With   

IA No. 284/2023   

 

J Karthiga   
Vs   

Insolvency and 

Bankruptcy Board of 

India 

Mr. AG 
Sathyanarayana 

 

34 Comp App (AT) (CH) 

(Ins) No. 84/2023     

For Stay     

IA No. 302/2023    

For Directions     

IA No. 304/2023 

Union Bank of India   

Vs     

Resolution Applicant of 

M/s Bheema Cements 

Limited Consortium of 

Fortuna Engg. Tech 
and Structurals (India) 

Pvt. Ltd. 

 

Mr. Varun 

Srinivasan 

Mr. Jerin Asher 

Sojan- R1 

M/s Ravi 

Rajagopalan & 

Associates- R2  

Mr. VV Sivakumar-
R3 

 

 Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                                    (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

